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(b) if so, outlines of the amend-
ment?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)
and (b ). The provisions of the Work-
men’s Compensation Act, 1923 have 
been reviewed by the National Com-
mission on Labour (1969), the Labour 
Laws Review Committee, Gujarat, 
(1974) and the Law Commission of 
India (1974) and they have made B 
number of recommendations for 
amendment to the Act. The views of 
the State Governments and other in-
terests concerned have been invited 
on these recommendations. However, 
the following two amendments have 
already been made by the Workmen’s 
Compensation (Amendment) Act, 
1976: —

(i) Raising the wage limit for 
coverage under the Act from
Rs. 500 to Rs. 1000 p.m., and

(ii) Enhancing the rates of com-
pensation payable under the 
Act.

Reinstatement of Employees in Indus-
trial Undertakings by State Govern-

ment!

1513. SHRI C HITT A BASU: Will
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether Government have 
asked the State Governments to ini-
tiate steps to get forthwith all the 
employees in industrial undertakings 
both in the public and private sector 
reinstated who were victimised dur-
ing the emergency;

(b) if so, the response of State Gov-
ernments thereto;

(c) how many such victimised em-
ployees have so far been reinstated

• State-wise; and

(d) the number of such victimised 
workers in different States?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VAM A): (a)
Yes, Sir.

(b) The response of State Govern-
ments has been encouraging.

(c) and (d). State-wise particulars 
are awaited.
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Reduction in number of Indian Em-
bassies and Consulates Abroad

1515. SHRI JOTIRMOY BOSU: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to states

(a) whether the Government have 
any proposal to reduce the number 
of embassies and consulates abroad 
tG reduce unproductive foreign ex-
change drain;

(b) how many non-career diplo-
mats are now holding diplomatic 
assignments abroad;

(c) how many of them have resign-
ed/been recalled with the permission 
of new Government; and

(d) whether Government will en-
sure that the political patronage 
granted to such persons is discontinu-
ed forthwith?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): (a) According to dip-
lomatic practice, establishment of 
diplomatic Missions is on a reciprocal 
basis. Government, however, from 
time to time reviews the number of 
Embassies and Consulates abroad. 
Government does not consider that 
Embassies and Consulates abroad 
represent an unproductive drain on 
foreign exchange. As a result of the

enforcement of economy measures, 
including efforts to contain the 
growth in staff to the maximum ex-
tent possible, expenditure is being 
minimised despite inflationary trends 
and fluctuating exchange rates. It is 
anticipated that a saving of about 
Rs. 40 lakhs will be effected during 
1977-78 as a result of economy 
measures which are being effected.

(b) There are 14 non-career Heads 
of diplomatic Missions abroad. This 
includes officials and career diplomats 
who have on superannuation been 
re-employed as Heads of diplomatic 
Mission.

There are approximately one hun-
dred and fifty other officials abroad 
now from Ministries other than Ex-
ternal Affairs holding diplomatic 
status.

(c) None.

(d) Government do not consider 
that an assignment abroad is political 
patronage.

Local Call Radius in Kerala

1516. SHRI SKARIAH THOMAS: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether any criteria has since 
been adopted by the Government ta 
increase the local call radius at par 
with Delhi in TCerala State;

(b) whether Changanachary and 
Ettumammore is 14 miles from Kot- 
tayam Telephone Exchange and are 
not under one local call system;

(c) if so, the reasons thereof;

(d) whether Government propose to 
bring Changanachary and Ettumam-
more under Kottayam Telephone Ex-
change for local call facilities in these 
areas; and

(e) if so, since when?

THE MINISTER OF COMMUNICA-
TIONS (SHRI GEORGE FERNAN-
DES) : (a) to (c). Local area o f . a




